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• Ministry of Law and Justice [Noti. No. S.O. 565(E)] 
• Ministry of Law and Justice [Noti. No. G.S.R. 500(E)] 
• Ministry of Law and Justice [Noti. No. G.S.R. 376(E)] 
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To get this list regularly join our:- 
Telegram Channel - https://t.me/scconline 

Follow us:- 
LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scctimes_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 
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